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{a) the number of proposals for producing thermal power and gas based projects
received by State Governments to the Central Electricity Authority during the period
from 2017 to 2019,

(b) the number of projects out of the above cleared till 31st December, 2018 and
the number of proposals under consideration and rejected, separately due to

environmental clearance; and
{cy the number of proposals received from the public sector and private sector?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RATKUMAR
SINGH): (a) to (¢) Aflter the enactment of Electricity Act 2003, generation of electricity
has been delicensed and Techno-Economic Clearance from Central Electricity Authority
{CEA) 1s not required for Thermal Power Projects. As such proposals for New Thermal

Power Projects are not being received in CEA.
Smart meters installation in Harvana

297 KUMARI SELJA: Will the Minister of POWER be pleased to state:

{a) the details of progress of the Integrated Power Development Scheme, State/
UT-wise;

{b) the amount of fund allocated and utilised for setting up smart meters, the

details thereof, State/UT-wise with special reference to Haryana, and

{c) the details of smart meters that have been installed in Haryana, the details

thereof, district-wise and the progress noted?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI RAJ KUMAR
SINGH): (a) State/UT-wise progress (upto January, 2020) under Integrated Power
Development Scheme (IPDS) is given in Statement-I (See below).

(by Under IPDS, an amount of ¥834 crore has been sanctioned for installation
of about 41.5 lakh Smart Meters in 12 States (21 DISCOMS). State/UT/DISCOM-wise
details of funds sanctioned and released under IPDS for smart meters 1s given in

Statement-I1 (See below).

{c) Energy Efficiency Services Limited (EESL), a joint venture of Central Public
Sector Enterprises (CPSEs) in the Power Sector, has signed an MoU with the State of
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Haryana for implementation of smart metering programme. So far, EESL has installed
88,803 nos. of smart meters, as on 23rd January, 2020, in the State of Haryana as per
the following details:-

Sl No. District No. of Smart Meters Installed by EESL
L. Gurugram 43,777
2. Karnal 41,026
3. Panchkula 4,000
TotaL 88,803
Statement-I

State/UT-wise progress of system strengthening projects under Integrated
Power Development Scheme (IPDS)

Sl No. State Utility Overall [PDS
Progress
(%o age)
1 2 3 4
1. Andaman and Nicobar Islands AN-DISCOM 0.0
2. Andhra Pradesh APHPDCL Completed
3 APSPDCL Completed
4 Arunachal Pradesh Arunachal-PD 467
3. Assam APDCL 81.1
6. Bihar NBEPDCL 729
7 SBPDCL 67.5
8. Chhattisgarh CSPDCL 677
9 Delhi NDMC 484
10. Goa Goa-PD 76.9
11. Gujarat DGVAL Completed

12 MGVCL Completed
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13. PGVCL Completed
14. UGVCL Completed
15. Haryana DHBEWVNL 703
16. UHBVIMNL 89.4
17. Himachal Pradesh HPSEBL 68.1
18. Jammu and Kashmir JPDCL 139
19. KPDCL 203
20, Jharkhand JBVNL 70.2
21 Karnataka BESCOM Completed
22. CESCOM Completed
23 GESCOM Completed
24. HESCOM Completed
25, MESCOM Completed
26. Kerala CFT Completed
27. KSEBL Completed
28 Ladalkh LPCD 122
29 Madhya Pradesh MPMKVVCL-C 75
30. MPPKVVCL-E Completed
31 MPPKVVCL-W 89.0
32 Maharashtra BEST 619
33 MSEDCL 7.6
34 Manipur Manipur-PD 50.0
35 Meghalaya MePDCL 726
36 Mizoram Mizoram-PD 396
37. Nagaland Nagaland-PD 60.6
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1 2 3 4
33. Odisha CESU 65.0
39, NESCO 75.0
40. SOUTHCO 34.8
41. WESCO 88.1
4. Puducherry Puducherry-PD 503
43. Punjab PSPCL 76.8
44 Rajasthan AJVVNL Completed
45. JaVVNL Completed
46. JdVVNL Completed
47. Sikdam Sikkim-FD 168
48. Tamil Nadu TANGEDCO 932
49 Telangana TSNPDCL Completed
50. TSSPDCL Completed
51 Tripura TSECL 544
52, Uttar Pradesh DVVRL 909
53. KESCO Completed
54, MVVINL 34.4
35. PaVVNL 0.7
36. PoVVINL 83.6
57. Uttarakhand UPCL 427
58. West Bengal DFL 780
59, WBSEDCL 80.56
Totar 8159

Source: PFC
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Statement-IT

State/UT/DISCOM-wise details of funds sanctioned and released under

IPDS for smari meters
Total Gol Grant Gol Grant No. of
S1. No. State Utility Sanctioned Component Released Nodes
Cost with with PMA with PMA
PMA (R in (T in (®in
crore) crore) crore)

L. Andhra Pradesh APEPDCL 57 34 284444
2 APSPDCL 5 3 25000
3. Bihar NBPDCL 70 42 350700
4. SBPDCL 87 53 434600
5. Chhattisgarh CSPDCL 37 22 l 1181997
6. Gujarat DGVCL 7 4 32882
i MGVCL 20 12 100000
8. PGVCL 18 11 90051
9. UGvCL 8 5 38650
10. Himachal Pradesh HPSEBL 27 23 135716
11. Karnataka CESCOM 67 40 332850
12. HESCOM 69 42 343100
13. Kerala KSEBL 65 39 321800
14. Madhya Pradesh MPPKVVCL 69 42 345463
15. Maharashtra MSEDCL 80 48 400000
16. Punjab PSPCL 18 11 88100
17. Rajasthan AJVVNL 38 23 188860
18. JaVVNL 57 34 281782
19. JoVVNL 20 12 97158
20. Telangana TSNPDCL 13 8 65000
21. TSSPDCL 3 2 13000
ToTaL 834 509 1 41,51,453

Source: PFC.



